
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 28.07.2022 (THURSDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

2.00 PM 

 

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and Hon’ble Mr Naresh Salecha, 

Member (Technical) 

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

 1. Company Appeal 

(AT)(Ins)263/2022 & IA 

No 556,557/2022 

Securities and Exchange Board of 

India  

V 

 C. Ramasubramaniam 

C.Prasanna 

Venkatesh 

 

2. Company Appeal 

(AT)(Ins)/264/2022 & 

IA No 

560,561,562/2022 

Gurvinder Bhatia  

V  

Subrata M Maity 

Thriyambak J 

Kannan 

 

3. Company Appeal 

(AT)(Ins)268/2022 & IA 

No 567,568/2022 

Moghny Maqdoom Mohiuddin  

V 

 Manish Fashionworld Pvt Ltd 

Avinash Krishanan 

Ravi 

 

4. Company Appeal 

(AT)42/2022 & IA No 

531/2022 

The Assistant Commissioner of GST 

and Central Excise  

V 

Thiru Arooran Sugars Ltd 

                 With 

Raj Kumar Jhabakh  

5. Company Appeal 

(AT)44/2022 & IA No 

539/2022 

The Assistant Commissioner of GST 

and Central Excise  

V 

 

 Mr. Ramakrishnan Sadasivan 

 

Raj Kumar Jhabakh  

6. Comp App 

(AT)(CH)(Ins) No. 

253/2022 

Kotak Mahindra Bank Ltd 

V 

Komma Reddy Tarun Kumar &2 Ors 

                   With 

H.Karthik Seshadri  

7. Comp App 

(AT)(CH)(Ins) No. 

254/2022 

Kotak Mahindra Bank Ltd 

V 

K.Bharathi & 5 Ors 

H.Karthik Seshadri  

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

 8. Comp App (AT)(INS) 

No.245/2022 

( Contempt Case (AT) 

NO 5/2022 IA 

No.631,636/2022) 

V Karthikayan  

V  

M S Viswanathan and ors 

Ravi Rajagopalan  



 9. Company Appeal 

(AT)(Ins)/227/2022 & 

IA No 485/2022 

 

Merin Jose 

 V 

 State Bank of India 

Jolly John  

10. Contmpt Appln (AT) 

No.7/2019 in CA 

(AT)(Ins)No. 

552/2018/TR & 8/2019 

in CA (AT)(Ins)No. 

553/2018/TR 

Gandhar Oil Refinery India Ltd 

V 

Ragurama Krishnaraja & Anr 

Nithin Saravanan 

Arumina Singh 

Yogesh K Jagia 

Anirudh Wadhwa 

Alok Dhir For 

Intervinor 

11. Comp App 

(AT)(CH)(INS) No. 

103/2022 

 

Bandla Ganesh Babu  

V 

 Raghu Babu Gunturu 

Nitin Chowdary  

Muthuchharan 

Sundresh Change 

of Vakalat  

Mr. Varun Srinivasan 

 

  For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

12. Comp App 

(AT)(CH)(Ins) No. 

141/2021 

M/s B S Limited in liquidation 

represented by Yadavilli Sai 

Karunakar 

V 

Rajesh Agarwal & 12 others 

Yadavilli Sai 

Karunakar 

Anil Kumar 

Ramanathan 

Mohanraj R1-R2 

Ashish Rana 

S. Chidhabaram 

B. Dhanraj 

13. Comp App 

(AT)(CH)(Ins) No. 

233/2021 

Subbaraya Ananthar Durairaju  

V 

 Indian Overseas Bank & 2 Ors 

A.M.Ilango Ananda Gomathy 

Murugesan Caveator 

for R1 Eswaramoorthy 

P RP 

14. Comp App 

(AT)(CH)(Ins) No. 

60/2021 

Chennai Chengulpet Tannery and 

Footwear General Workers Union & 

4 others 

V 

Kavitha Surana & 4 others 

(Liquidator Forward Shoes India P 

Ltd) 

With 

Ms Deepika Murali 

Karthik Sundaram 

Aswini S 

Satyanarayanan R1 

Abinav Parthasarathy 

R2-R5 

Sugumaran R6 

15. Comp App 

(AT)(CH)(Ins) No. 

104/2021 

Ganesh Cartons India P Ltd & 3 

others  

Vs 

Kavitha Surana Liquidator of 

Forward Shoes (India) Limited 

With 

Abhinav 

Parthasarathy 

S. Sathyanarayanan  

R1 

Sugumaran R2 

16. Comp App 

(AT)(CH)(Ins) No. 

109/2021 & IA No 

641/2022 

Muhamad Yavar Dhala 

Vs 

Kavitha Surana Liquidator of 

Forward Shoes (India) Limited & anr 

Preethi Mohan S. Sathyanarayanan R1 

Rajagopal -R2 

Sugumaran R3 

17. Comp App 

(AT)(CH)(Ins) No. 

205/2021 

State Tax officer  

V  

Bijoy Prabhakaran Pulipra 

E.K. Kumaresan Bijoy Pulipra 



18. Comp App 

(AT)(CH)(Ins) No. 

34/2022 & IA No. 

66/2022 

ITMA Hotels India Pvt Ltd 

V 

State Bank of India 

Jollu John  

 

Copy to:  

 

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                    (Chennai Bench) 

 

For Assistance,         

 1.Asst Programmer - PH No. : 044-2888 0447 

                

2.For VC Link - nclatchennai@gmail.com 

 
 

 

http://www.nclat.nic.in/

